To,

The Registrar(General),

National Green Tribunal

Principal bench

New Delhi
No. lot?)](quA-L\l‘}\W;\"ﬁ é}\vﬁ\b”— Date ©3\\o| 22272
Subject : Action Taken report in compliance of order dated 15-07-2022 passed by NGT on

OA No 427/2022 titled by Ashok Jolly and others versus state of uttar Pradesh.

Sir,

In the above noted case Hon’ble Tribunal has directed that

b T ...2. In view of the averments made in the application, it would be
appropriate to have a factual and action taken report from a Joint Committee comprising
of State PCB, Director, Department of Industries, Government of Uttar Pradesh and District
Magistrate, Meerut. Joint Committee shall meet within four weeks, undertake site visits,
look into the grievances of the applicant, verify the factual position and take requisite
remedial action by following due process of law. State PCB will be the Nodal agency for
coordination and compliance.

3. Factual and action taken report may be furnished within two months by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF.....”

In pursuant to said directions a joint committee of State PCB, Director,
Department of Industries, Government of Uttar Pradesh and District Administration,
Meerut visited the alleged Plaster of Paris (POP) factory Patel Nagar colony near
children park Meerut on dated 22-08-2022. In this regard a joint factual report has
been submitted by the above team (factual report attached).

In the factual report it is mentioned that the matter is related to the firm in the
name of M/s Sheelawati & Co. 154 (Old no 114) Patel Nagar Meerut. At the site, joint
committee found that trading activity of plaster of paris (POP) and lime powder was_
being done, no any manufacturing activity was found in the godown, the joint
committee, at the time of inspection also met with Mr. Ashok Jolly complainant Mr,
Jolly refused that he had made any complaint against POP and Lime powder
factory/godown and in this regard a written statement of Rs. 10/- non judicial stamp
paper dated 22-08-2022 has been produced before joint committee. Accordingly a

factual and action taken report is being submitted along with the present letter for kind
perusal and further action in this regard.

With regards,
Enclosure : 1. Factual report of joint team. Your’s faithfully,
2. Written statement \
(41
Regional Officer,
Meerut

Copy : District magistrate, Meerut for information and necessary action.

Regional Officer




Report regarding Hon’ble NGT Dated 15-07-2022 in OA No. 427/2022

Pursuant to the direction given by Hon’ble NGT in the order passed on dated 15-07-2022
in  OA No. 427/2022. The main relevant contents of the order are as under :-

“.eeeeeens2. In view of the averments made in the application, it would be appropriate to have a

factual and action taken report from a Joint Committee comprising of State PCB, Director, Department
of Industries, Government of Uttar Pradesh and District Magistrate, Meerut. Joint Committee shall meet
within four weeks, undertake site visits, look into the grievances of the applicant, verify the factual
position and take requisite remedial action by following due process of law. State PCB will be the Nodal
agency for coordination and compliance.

3. Factual and action taken report may be furnished within two months by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF.....”

In compliance of the above order, the following officials from the offices of District
Magistrate, Meerut, Department of industries and UP Pollution Control Board, Meerut inspected
the place mentioned in the order on dated 15-07-2022,

1. Rameshwer Prashad - Tehsildar Meerut

2. Ram Lal Singh - Revenue Inspector Tehsil, Meerut

3. Mohit Kumar - Assistant Commissioner Industry Meerut

4. Prakhar Kumar AEE,UP Pollution Control Board, Meerut

The Joint committee inspected the questloned POP factory site on dated 22-08-2022.The

details are as under:-

1. During the joint inspection it was observed that the matter is related to the Firm in the
name of M/s Sheelawati & Co. 154 (Old no 114) Patel Nagar Meerut. The proprietor of
the firm is Shrimati Sheelawati W/o Shri Jagdish Prashad.

2. Atthe site the trading activity of POP (Plaster of Paris) and lime powder was being done.

3. For the trading of POP (Plaster of Paris) and lime powder, the material was stored in
covered room/godown with pucca floor having an area of about 1000sq. foot. At the time
of inspection Photographs of said godown was taken which is being here by annexed as
annexure-01.

4, No manufacturing activity was found in the godown.

5. Packed, POP (Plaster of Paris) and lime powder in bags were found stacked in the
godown.

6. For the loading and unloading trading material POP (Plaster of Paris) and lime powder,
packed bags were used no loose or open practice was being done.

7. Joint Committee, at the time of inspection also met with Mr. Ashok Jolly, complainant.
Mr. Jolly refused that he had made any complaint against POP (Plaster of Paris) and lime
powder factory/godown, A written statement on Rs. 10/- non judicial stamp paper,
Notary dated 22-08-2022 stating that he has no any complaint and there is no problem
regarding the activity of godown of POP (Plaster of Paris) and lime powder, was
produced before Joint Committee, A copy of the said statement is here by annexed as
annexure-2,

8. The proprietor of the godown produced registration Certificate of Commercial

department U.P, in the certificate TIN no. 09678400826 dated 05/01/1996 is mentioned
which is here by annexed as annexure-3.
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9. At the time of on-site inspection at that place trading of POP Powder & Lime is carried
on, any manufacturing process has not been observed photographs attached.

10. POP Powder and Lime is stored in covered room.

11. During the inspection firm owner has submitted Commercial Taxes Department
Registration & House Tax Bill of Nagar Nigam Meerut. Annexed as Annexure 01.

12. During the inspection joint Committee was met to petitioner Shri Ashok Jolly who lives
near complainant at Plot No 94 Patel nagar Meerut.

13. Petitioner was denied that he was not complained to Hon’ble NGT and Submitted an
affidavit in this regard. Annexed as Annexure (2.

14. The proponent of the firm/godown has written a letter to Nagar Nigam, Meerut regarding
land use of the godown. Kar Nirdharan Adhikari Nagar Nigam, Meerut has verified that

building Old No. 141 and new No. 154 ground floor 1080Sq foot is commercial for
godown.

15. Firm M/s Sheelawati & Co. 154 Patel Nagar Meerut is not registered in department of
industry as industry.

A factual report is being submitted for kind perusal and further action in this

regard.
(Prakhar Kumar) (Mohit Kumar) (Ram%) (Rameshwer Prashad)
AEE ACI, RI Tehsil Tehsildas
UP Pollution Control Board Meerut Meerut 3

Meerut
Meerut

A




Annuxure-01

REGARDING HON’BLE NGT DATED 15-07-2022 IN OA NO. 427/2022. JOINT
COMMITTEE INSPECTED THE QUESTIONED POP FACTORY SITE M/S
SHEELAWATI & CO. 154 (OLD NO 114) PATEL NAGAR MEERUT ON DATED 22-08-

2022
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Annuxure-02
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Annuxure-03

Commercial Taxes Department, Uttar Pradesh

A complete report of a registered dealer

TIN : 09678400826 Firm name + M/S SHEELAWATI CO
Registration Date :05/01/1995 Office Name  :Meerut Sector-12, AC
Dealer Name : SHEELAWATI W/O JAGDISH PRASAD  Dealer Address 114 PATEL NAGAR MRT 114 PATEL NAGAR HRT
Cancel Date : Suspend Date
Restore Date

Search Result based on GSTIN/UIN : 09AAHPW1221A1Z3

Legal Name of Business Trade Name Effective Date of registration

SHEELA WATI M/S SHEELAWATI CO 01/07/2017
Constitution of Business GSTIN / UIN Status Taxpayer Type &
Proprietorship Active Regular
Administrative Office Other Office Prindpal Place of Business
(JURISDICTION - STATE) (JURISDICTION - CENTER) 114, PATEL NAGAR, THAPRR NAGAR
State - Uttzr Pradesh Commisslonerate - MEERUT MEERUT, Meerut, Uttar Prajesh, 250002
Zone - Meerut Division - DIVISION I MEERUT
Range - Meenut (B) Range - RANGE-IV
Sector - Meerut Sector-12
Dealing In Goods and Services
Goods

HSN Description

GYPSUM; ANHYDRITE; PLASTERS (CONSISTING OF CALCINED
GYPSUM OR CALCIUM SULPHATE) WHETHER OR NOT
25201010 COLOURED, WITH OR WITHOUT SMALL QUANTITIES OF

ACCELERATORS OR RETARDERS - GYPSUM; ANHYDRITE:
NATURAL
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